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Action Taken Report on behalf of Uttarakhand Pollution Control Board
(Respondent no. 3)

In the matter of

Original Application no. 95 of 2025

Deepak Kumar v. State of Uttarakhand & Ors.

1. That the above-mentioned matter was listed for hearing on 04.12.2025
wherein the Learned National Green Tribunal was pleased to pass the

following directions:

3. Learned counsels for respondents no. 6 to 8 seeks time to file further
compliance reports and learned counsel for UKPCB seeks time to file

further compliance report.”

2. That in compliance of the directions of this Learned Tribunal, the instant

Action Taken Report is being filed.

3. It is humbly submitted that the Regional Officer, UKPCB, Kashipur vide
letter dated 15.01.2026 informed the Member Secretary, UKPCB that an
on-site inspection of the stone crusher of Respondent no. 6 and & was
carried out by the Regional Office, UKPCB, Kashipur, on 12.01.2026. The
inspection report dated 12.01.2026 was also annexed with the letter dated
15.01.2026.
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4. As per the inspection report dated 12.01.2026, the inspection has been
carried out as per provisions prescribed in the Environment Protection
Rules, 1986 and CPCB Environment Guidelines for Stone Crushing Units
2023. As per the said report, the findings regarding the stone crushers are

as follows:

i.  M/s Modern Stone Grit Industries, Sitarganj (Respondent no.6):
At the time of inspection, the Unit was not in operation. However,
the Unit was found to be in compliance with provisions as prescribed
under the Environment (Protection) Rules, 1986. The
crushing/screening equipment, and the conveyor belts were found to
be covered. Water sprinklers were covered and installed on conveyor
belt, crusher and screening points. Boundary wall/ wind breaking
wall was found to be installed with brick wall/GI Sheet. Metallic
Road was established within the premises. Water tanker with water
sprinkling system was installed. New plantation was found around

the boundary wall.

The Unit was also found to be in compliance with CPCB guidelines
of July, 2023 for Stone Crushing Units. Water sprinklers were found
to be installed on conveyor belt, crushing and screening points.
Crushing/ screening equipment were found to be covered by GI/MS
Sheet. Dust extraction system having collection hood and wet
scrubbering were installed. Conveyor belts were found to be covered.
Flexible Telescope Chute from top of discharge point to the ground
level was found to be provided at conveyor belt. Boundary wall/
Wind breaking Wall was found to be installed with Brick Wall/ GI

sheet. Metallic road was found to be established within premises.

P
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Rotating water sprinkling system was installed. New plantation was

found around the boundary wall.

The Unit has been established in accordance with the siting criteria
laid down under the Uttarakhand Stone Crusher Policy-2020 and has
obtained License under the said policy with validity up to 14.05.2033.
The Unit has re-applied for renewal of Consent to Operate. The Unit
has applied to the Central Ground Water Board (CGWB) for Ground

Water abstraction.

M/s Modern Stone Crusher, Kashipur (Respondent no.8): At the
time of inspection the unit was not in operation. However, Unit was
found to be in compliance with the provisions of the Environment
(Protection) Rules, 1986. The crushing/screening equipment and the
conveyor belts were found to be covered. Water Sprinklers were
installed on conveyer belt, crushing and screening points. Boundary
wall/ wind breaking wall was found to be installed with Brick
Wall/GI sheet. RCC Roads was found to be established within the
premises. Water tanker with water sprinkling system was installed.

New plantation was found around the boundary wall.

The Unit was also found to be in compliance with CPCB guidelines
of July, 2023, for Stone Crushing Units. Water sprinklers were found
to be installed on the conveyor belt, crushing and screening points.
Crushing/ screening equipment were found to be covered by GI/MS
Sheet. Dust extraction system having collection hood and wet
scrubbering system were found to be installed. Conveyor belts were
found to be covered. Flexible Telescope Chute from top of discharge
point to the ground level was found to be provided at conveyor belt.

Boundary wall/ Wind breaking wall was found to be installed with
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Brick Wall/ GI sheet. RCC road was established within the premises.
Rotating water sprinkling systems were installed. New plantation

was found around the boundary wall.

The Unit has been established in accordance with the siting criteria
laid down under the Uttarakhand Stone Crusher Policy-2020 and has
obtained License under the said policy with validity up to 19.06.2030.
The Unit has obtained Consent to Establish (CTE) and Consent to
Operate (CTO) with validity up to 31.03.2026. The Unit has applied
to the Central Ground Water Board (CGWB) for Ground Water
abstraction. In this connection, a copy of the letter dated 16.01.2026
along with the inspection report are collectively being filed and

marked as Annexure no. 01 to this Action Taken Report.

5. It is pertinent to mention that the Uttarakhand Pollution Control Board is
committed to ensure the compliance of the directions given by this [.earned
Tribunal.

6. The above report is being submitted for the kind consideration of L.earned

NGT.

Dr. Parag Madhukar Dhakate

Member Secretary
Uttarakhand Pollution Control Board
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Inspection Report

ﬂﬁ&t Regarding Application before Honorable National Green Tribunal O.A. No. 95
12025 Deepak Pandey Vis State of Uttrakhand & Ors.

A.Background:

I. An Application titled O.A. No. 95 /2025 Deepak Pandey V/s State of Uttrakhand & Ors listed
before Honorable National Green Tribunal subject: regarding Operation of Stone Crushers
without ground water extraction permission for many years.

Honorable National Green Tribunal on its order dated 04.12.2025, passed the following direction
in along with other:

Para No.02:

S We have gone through the report filed by UKPCB and also seen the videos filed by
respondents no.6 and 8 and we find that still there are serious non-compliances with the
relevant environmental norms.

Para No.03:

“......Learned counsel for respondent no. 6 and 8 seeks time to file further compliance
reports and learned counsel for UKPCB seeks time to file further compliance report.

Para No.o4:

“.....The same may be filed within one Month.

Il. In compliance of Head Office direction in context of aforesaid order of Honorable Tribunal,
Field Inspection of refer Stone Crusher Units i.e. 01.M/s Modern Grits Village:Sisona,Sitargan;,
02.M/s Modern Stone crusher,Village: Pachhawala, Tehsil: Kashipur, Distt.: U.S. Nagar was done
on dated 12/01/2026.



Detailed Inspection Report, in accordance
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l.General Facts:

with Honorable NGT directions are as follows:

M/s Modern Stone Grits,Village: Sisuna,Sitraganj,U.S. Nagar :

I. Unit M/s Modern Stone Grits is located at Kh.No.54, Village; Sisuna, Sitarganj. Unit is engaged
in Manufacturing of Different Kinds of Stone Grits & Sand.

Il. At the time of Inspection, Unit was not in operation. Unit Representative Mr.Siddarth Yadav
was present.

Il. Compliance Status of the Unit:

A.Compliance Status as per UKPCB Consent /Provisions made under The Environment
(Protection ) Rule 1986 as amended :

Sr. | Provisions as prescribed under The Environment Compliance Status

No. | (Protection ) Rule 1986

a. | Dust containment cum suppression system of the | I. Crushing/Screening

equipment ' equipment was covered.

. Conveyor Belts were
covered.
Ill. Water Sprinklers were
installed on conveyor belt,
Crushing and  Screening
Points.

b. | Construction of Wind breaking Walls Boundary Wall/Wind Breaking

Wall was installed with Brick
Wall / Gl Sheet.

c. Construction of the metalled roads within the premises | Metallic Road was established
within premises.

d. Regular cleaning and wetting of the ground within the | Water Tanker with Water

' premises. Sprinkling system was
provided.

e. | Growing of a green belt along the periphery. New Plantation was found

around the boundary U
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B_ . T
G_(?Om_gllance Status of the additional provisions in accordance with CPCB Environment
Suidelines for Stone Crushing Units July 2023 :

Sr.

No.

Prqvisi_ons as prescribed under CPCB Environment
Guidelines for Stone Crushing Units July 2023

Compliance Status

Water ‘Sprinkler with adequate designed nozzles at
Unloading area of raw material, Primary Crusher,
Screen, Conveyors and transfer Points.

Water Sprinklers were
installed on conveyor belt,
Crushing and  Screening
Points.

Enclosure by GI/MS Sheet on top and at least three
sides completely from the ground level on Primary
Crushers, Secondary Crushers, Screen and tertiary
Crushers.

Crushing/Screening equipment
was covered by GI/MS Sheet.

Dry Extraction cum Bag Filter followed by Cyclone at
Secondary, Tertiary Crusher and Screen.

Dust Extraction System having
Collection Hood and Wet
Scrubbering  System was
installed.

Covering of Conveyor Belts.

Conveyor Belts were covered.

Flexible Telescope Chute from Top of discharge point
to the Ground Level.

Provided at conveyor Belt.

Wind Breaking Wall

Boundary Wall/Wind Breaking
Wall was installed with Brick
Wall / Gl Sheet.

Metallic /Concrete roads within the premises. Ramps
and the entire ground are inside the premises should

also be metalled.

Metallic Road was established
within premises.

Arrangement of rotating water - sprinkling
system/fogger/Anti-smog in the premises to suppress
dust within the premises to control dust emission.

Rotating water  sprinkling
systems were installed.

Green Belt; Plantation of 2 -3 rows of tall trees around
the periphery of crusher.

New Pilantation was found
around the boundary wall.

5



IH.Coleiance Status of _Siting Criteria and Status of Consent /Permission of all
c

oncerned Authority:

a. Unit has established in accordance siting criteria laid down under the Uttrakhnad Stone

Crusher Policy -2020 and obtained License under the said Policy with Validity up to 14 May
2033.

b. Unit has Re-applied for renewal of Consent to Operate.

¢. Unit has applied in Central Ground Water Board (CGWB) for Ground Water abstraction. (Copy
attached)

Inspection report along with Photograph and concerned documents is submitted hereby for Kind

Perusal Please.
W 95 |

(Dildar Ali) (Su umar) (Sompal Singh )
Assist.Env.Engineer Assist. Env.Enginner, Regional Officer
Regional Offce,UKPCB Kashipur UKPCB Kashipur UKPCB,Kashipur
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/s Modern Stone Crusher.Kh.No. 33/2 .34/2 Village:Pachhawala ,U.S. Naqgar :

l.General Facts :

I. Unit M/s Modern Stone Crusher is located at Kh.No. 33/2,34/2 Village:Pachhawala,Tehsil:
Kashipur. Unit is engaged in Manufacturing of Different Kinds of Stone Grits & Sand.

Il. At the time of Inspection, Unit was not in operation. Unit Representative Mr. Pramod Aggrwal
was present.

Il. Compliance Status of Provisions made under The Environment (Protection ) Rule 1986

as amended : )

Sr. Provisions as prescribed under The Environment Compliance _

No. (Protection ) Rule 1986 Status/Discrepancies ‘

a. Dust containment cum suppression system of the | I. Crushing/Screening
equipment equipment was covered.

. Conveyor Belts were
covered.

lll. Water Sprinklers were
installed on conveyor belt,
Crushing and  Screening

Points.
b. Construction of Wind breaking Walls Boundary Wall/Wind Breaking
Wall was installed with Brick
, Wall / Gl Sheet.
e Construction of the metalled roads within the premises | RCC Road was established
within premises.
d. Regular cleaning and wetting of the ground within the | Water Tanker with Water
premises. Sprinkling system was
provided.
e. Growing of a green belt along the periphery. New Plantation was found

around the boundary wall.

nEE 10




B.Com liance Statu

201

Guidelines for Stone Crushing Units July 2023 :

s of the additional provisions in accordance with CPCB Environment

Sr. Provis!ons as prescribed under CPCB Environment Compliance Status

No. | Guidelines for Stone Crushing Units July 2023

a. Water .Spn'nkler with adequate designed nozzles at | Water Sprinklers were
Unloading area of raw material, Primary Crusher, | installed on conveyor belt,
Screen, Conveyors and transfer Points. Crushing and  Screening

Points..

b. Enclosure by GI/MS Sheet on top and at least three | Crushing/Screening equipment
sides completely from the ground level on Primary | was covered by GI/MS Sheet.
Crushers, Secondary Crushers, Screen and tertiary
Crushers.

C. Dry Extraction cum Bag Filter followed by Cyclone at | Dust Extraction System having
Secondary, Tertiary Crusher and Screen. Collection Hood and Wet

Scrubbering System  was
installed.

d. Covering of Conveyor Belts. Conveyor Belts were covered.

e. Flexible Telescope Chute from Top of discharge point | Provided at conveyor Belt.
to the Ground Level.

f. Wind Breaking Wall Boundary Wall/Wind Breaking

Wall was installed with Brick
Wall / Gl Sheet.

g. | Metallic /Concrete roads within the premises. Ramps | RCC Road was established
and the entire ground are inside the premises should | within premises
also be metalled.

h. |Arrangement  of  rotating. ~ water  sprinkling | Rotating water  sprinkling
system/fogger/Anti-smog in the premises to suppress | systems were installed.
dust within the premises to control dust emission.

i. Green Belt: Plantation of 2 -3 rows of tall trees around | New Plantation was found
the periphery of crusher. around the boundary wall




262

Hl.Compliance Status of _Siting Criteria and Status of Consent /Permission of all
Concerned Authority: -

a. Unit has‘ established in accordance siting criteria laid down under the Uttrakhnad Stone
Crusher Policy -2020 and obtained License under the said Policy with Validity up to 19.06.2030.

b. Unit has obtained Consent to Establish (CTE) and Consent to Operate (CCA) with validity up
to 31.03.2026. , :

¢. Unit has applied in Central Ground Water Board (CGWB) for Ground Water abstraction.(Copy
attached) '

Inspection report along with Photograph and concerned documents is submitted hereby for Kind
Perusal Please.

/ @

(Dildar Ali) (Sunj ar)) (Somplal Singh )
Assist.Env.Engineer Assist. Env.Enginner, Regional Officer
UKPCB,Kashipur UKPCB Kashipur UKPCB Kashipur

12
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CONSENT SEEKING FORM

(To be submitied in triplicate)

(See RULE 27)

Application for consent for emissions/

ion of emission under section 21 of the Alr (Prevention and Control of Pollution) Act, 1981.

From ,

Modern Grit Industries, Khasara
Distt. - U.S. Nagar

City:Sisona

Block:Sitarganj

District:Udham Singh Nagar

No. - 544, Village - Sisona, Tehsil - Sitarganj, bl

To,

The Member Secretary,

Uttarakhand Pollution Control Board,
Dehradun

Sir,

I/We hereby apply for CONSENT under Section 21 of the Air(Prevention and Control of Pollution)Act, 1981(14 of 1981) to make emission from Industrial Plant

owned by (1)
Isha Agarwal for a period upto (2) 31.03.2028 years
2 The annexure, appendices other particulars and plans in triplicate are attached herewith.
3, I/We further declare that the information furnished in the Annexure, appendices and plans is correct to the best of my/our knowledge.
4. [/We hereby submit that in case of change either of the point or the quantity of discharge or its quality, a fresh application for CONSENT shall be
made and until such CONSENT is granted no change shall be made
5. I/We hereby agree to submit to the Board and application for renewal of consent one month in advance of the date of expiry of the consent period
6. I/We undertake to fiurnish other information within one month of its being called by the Board.
7 Bank Details.
Transaction Id Payment D-ate Transaction Status Ammount

499072133 28/11/2025 Successful 1.0

Accompaniments:-

1. Puintwise complisnce of CCA coaditions (Ia case of Reacwal Expansion) and CTE n cace of CCA-Fresh  (Attsched)
2. Plowgraphs  (Anached)
3, UldFom Slip  (Anached)
4. Ret Agreoment  (Atiached)
5. Partoentiip Doed {Astached)
€ Loyout Han  (Auschad)
7. Khatoni  (Attachedt)
b G Oder  (Anached)
a '““W“Muﬂhmmnﬁumnmuuncmmm.mmﬂmuiwmrm; (Attached)
16, f‘m"l“‘mmuwum, (Altnd)

11 Gopy O CTEICCA st & b Cooplinace S (Attached)

Yours faithfully,
§ﬁatur¢

Name of the applicant; Isha Agarwal



A.ddrcss‘of the Applicant: Khasara No, - 507/3/3, Village - Sisona, Tehsif -
i nj

265"

New

NOTE- Any applicant knowingly giving incorrect information or suppressing any information pertainin

g thereto shall be liable to an action under the provisions of
the Act .

While filling this Annexure the applicant shall in respect of such of the items as do not pertain to his activity statc 'not applicable’ and shall not lcave blank

7. State Working season per year of the plant: * Apr to Mar

8. (a) Number of workers attending the factory shift wise &/ - 15
or per day

(b) Number of workers residing in the premises 13

9, Indicate the present use of the land in the vicinity(5 Km.radius) of the:

l Name ol'Surrounding Distauce(in meters) l Description j

10. Climatological and Meterological Details(if available)

(a) Indicate the climate conditions at the site(arid and
semi-arid etc.)

(b) Rainfall(yearly average range)

(¢) Temperature(seasonal range)

(d) Information on speed and direction of wind
{e) Humidity and Solar radiation

11. Give list of all materials in the process:

Raw Materials Name Raw Materials Quantity Principal use

River Bed Material & Stone Boulders 27000 Metric Tonnes/Month 27000 MT / Month

A process flow diagram must be included with this statement showing entry and exit points of all raw materials, intermediate products, by products and finished

products, Detail process and control equipment.: (See Enclosure)

12. Fuel Consumption in Tonnes/day
Fuel Name Daily Unit Calorific value Ash contents Sulphur Others
Comsumption(T contents
/day)
13. Atmospheric Emission from each stack

Total no. of stacks: 1

Material for construction of Stack: MS,

Stack Attached to: DG Set,

Height above ground level(in metres): 3,

Height above roof(in metres): 0,

Stack Top: Round,

Inner dimensions (in meters): 0.05,

Gas quantity-m”3/hr: : 0,

Flue gas temperature 'C: 0,

Exit velocity of gas/sec: 0, J
(a) Flue gas emission

Stack No. Type of fuel | Quantity of | Type of So2 Nox CO/HC Particulates | Others
fuel/br firing
(b) Process Emission
3““;‘ ;}:ly of gas (in So2 Co2 Analysis of vent Particulates in Other Specify i

t m*3/hr) hydrocarbons mg/Nm3

(c) Particulate analysis 19

(d) Chemical Composition(if available)




“ Give details of flye RAX sampling WM ents

¥ 4 e ‘ ’ i NA
F Give details of laboratory fhollities wvailable foy anilysiv of Grghyigfl NA
A 16 Is there sutfivient space available tor installing aiy pollution 1 equipmont
] v " - on :
17, Details of Alr Pollution -

Stack Name ] I i e

q Equipment Name State \
18, State the total quantity of air handled by vontilation o

quipments,specity size und n0.0f equipments, installed or to be installed

s

Equipment Name

Equipment Size

No. of squipments Status

19, Give the following details

(@) Total investment in the factory and the year of investment, ! Investment:-400

Year of Investment is :-2021
:}:‘)‘lflm;‘*“““““l expenditure for implementation of the scheme to control air 350 Lac

(¢) Bxpenditure incurred to update progress ao
control, it any, and the year/years of investment along with physical progress
achieved. The firm should give details of acti )

: Xl Th should give details of action taken to dute and the
expenditure incurred and the time required for the scheme,

hicvcd(physicnl) for air pollution : septic tank /sonk pit

(d) Annual operation and maintenance-cost of Air Pollution Control Plant, if : NA
any

(¢) Further action that is being taken up by the firm to control air pollution, : Recycling tank
X Other relevent information, if any ¢ Ambient Air Quality is as per Norms

Signature '

Name and Address of the applicant on behalf of : Isha

Agarwal Khasara No. - 507/3/3, Village - Sisona, Tehsil -
Sitarganj

Name and Address of the Firm on behalf of which application is

made : Isha Agarwal,Khasara No. - 507/3/3, Village - Sisona,
Tehsil - Sitarganj

Explanatory Notes for filing in form and the Annexure .

The notes are given only for those items for which explanations is considered desirable .

Form-

1. Here mention the name of the owner of the land/premises, if other than the applicant industry or factory in continuation of legal business as per Air (Prevention
and Control of Pollution) Act,1981. If the land/premises belongs to the factory/ industry, say self
2. Here mention the date up to which the consent is sought for,

Annexure to form-

‘Existing ‘means that which is operation at the time of applying for consent .

‘New' that which has been modified duc to change in quantity and/or quality of emission.

‘Altered' means that which has been modified due to change in quantity and/or quality of discharge arrangement and/or point of discharge etc.
lem 1 : Here mention name of the owner of the land/premises if other than the applicant industry or factory in continuation of of legal busines as per Air
(Prevention and Control of Polution ) Act 1981 if land/premises belong to the factory/industry say self .

Hem 1(a) : The industrtes are categorised based on the investment as follows : Major industry- having investment of more than 2 crores. Medium industry- having
investment of 10 lakhs to 2 crores.Small scale industry having investment of loss than 10 lakhs rupces

In place of above criteria kindly give category as per latest notification

Item 2 : Here give the registered name of the industry/institution factory/local bodies etc under which the business is carried out.



dem 6 : Applicable to only those are as which

:- ltem 10(0) : Here State the temporature in C in Summor winter monsoon gl

" : .
are prohibited aregg such astheOrdina e Factories, Mint, etc
s s ete,

PRt moflsoon Scas on,

ttem 10(d) : Here state the seasonal average wind direction ang spe

ed in and around the site of the plant. The above information can be had from representat;
. Atiye

Meterological centre .
Ttem 13 : Analysis of the flue gas emission, process emission

and particulary analysis should be done for euch stack, emissions. Where ever stacks are not provided

the shop floor specific concentration g , : :
P F n should be reported . Chemical Analysis of particulars matter in the emission should be furnished Biving details gych
as

organic matter ;metals ,non-metals » redioactive, substances, asbastos, silicates 816
) .

Item 17 : Here mention the iled specificati
detailed specifications of control system used or proposed 1o be used with efflciency . Also furnish ihe layout of the control system

with dimensions.

n 18 : Here s ity of oags . _
Tten Here state the total quantity of ventilation air handled by equipments' such as roof extractors, Evaporative coolers etc

Additional Documents suggested for submission:

1 : Separate Demand Draft towards consent fee Water & Air .

2: Annual Report or certificate from Chartered Accountants in support of fixed assets,current assets and current liabilities .

3 : Layout plan showing the location of stacks (chimneys), effluent treatment plant, effluent disposal areas, air pollution control devices, hazardous waste treatment
and disposal areast .

: Manufacturing process flow sheet, with description notc on the manufacturing process for each product .

: Copies of latest consenVauthorisation/Environmental Impact Assessment Clearance .

: Copies of SSI registration Letter of IntenV industrial licenses, clearances from the Department or any other relevant document (ifapplicable) .

: Copies of planning permission certificate issued by the local bodies/District Town & Country Planning/Metropolitan Development Authorities .

- TV

: Compliance report on the latest CTE /CTO conditions stipulated under Water & Air Acts issued to the Unit .
Common General Information required for consent to operate under Water Pollution (Prevention & Control) Act, 1974

and Air Water Pollution (Prevention & Control)Act, 1981.

6.

(a) Full name of the applicant with address

(b) Is the firm registered?

(c) If yes, give the number & date of registration and authority with whom
registered.

(d) Full Address of the registered office

(€) Names, designation and full address of persons like Partners, Managing :

Director/Manager etc.
() Under which category does the industry fall: Large/Medium/Small Scale.

Full name of the Land/Premises/Institute/Factory/Industry/Local body with
address

Give revenue /City Survey No, of the land/premises for which the application is :

made:

State month and year in which the plant was actually put into commissions or is :

proposed to be put into commission:

State the Civil/Military /Defence/industrial Estate etc, under whose administrative
Jurisdiction the occupiers/industrial plant is situated:

21

(a) State whether plant site has been declared as prohibited area:

Isha Agarwal,Khasara No. - 507/3/3, Village - Sisona, Tehsil
- Sitarganj
(Tel. No.) 91-8936906000

YES

Khasara No. - 507/3/3, Village - Sisona, Tehsil - Sitarganj,
Distt. - U.S. Nagar

large
Modern Grit Industries

Address:Khasara No. - 544, Village - Sisona, Tehsil -
Sitarganj, Distt. - U.S. Nagar

Tel. No.:91-8936906000

E-mail :modernstonecrushers@gmail.com

District:Udham Singh Nagar
Town/Village:Sisona

City Survey no./Revenue Survey no.:507/3/3
Khata No.:0

Arca in Hectares:3.83

October,2022

Civil

District:Udham Singh Nagar
Corporation:

Village Panchayat
Contonment:

Defence Deptt:

State Govt:

Prohibited areas:

Others:

NO
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Application for Issue of NOC to Ahstract Ground Water

Government of India
Ministry of Jal Shakti

Department of Water Resources, River Development ang Ganga Rejuvenation

Application Number : IND/UK/2025/16708

APPLICATION BASIC.DETAILS i

APPLICATION TYPE: Industry

WATER QUALITY TYPE: Fresh Water

WHETHER NOC OBTAINED FOR EXISTING USAGE OF GW:
Yes

NOC TYPE: Exemption (BhuNeer)

CommercialUse: ./
Drinking Domestic Use: ~ /
Devaatering: X

PROJECT NAME: M/s Modern Grit Industries LLP

. ASSESSMENT UNIT(BLOCK/TEHSIL): SITARGANJ
(Status: Safe)

LATITUDE: 29.060000

I WATER REQUIRED FOR GREEN BELT: Yes

© 2025, Design & Developed by

S -

Central Ground Water Authority (CGwa;

Submission Date: 28/ 112025

APPLICATION SUB TYPE: Others Industry FROEQTTTRE ‘Stontifhmd b

WHETHER GROUND WATER UTILIZATION FOR: Existing DATE OF COMMENCEMENT: 03/01/2023
Project

I ' N ' OLD NOC NO:
NOC OBTAINED FROM:  CGWA EXM/IND/UK/2025/1047/N

UDAM SINGH NAGAR

DISTRICT:

STATE: UTTARAKHAND

ADDRESS: Khasara No: 544, Village : Sisona,
Tehsil: Sitarganj

LONGITUDE: 79.860000

PINCODE: 262405

eology: ALLUVIUM (SOFT ROCK)

PROJECTS FALL WITH IN 500M IN THE PERIPHERY OF

GREEN BELT AREA(SQ METER): 2000.00
WETLAND AREAS: No

22
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COMPANY DETAIL il

COMPANY NAME: Modern Grit Industries

| comp UMBER:
L | 9760964

COMpany GeT no. OSABGFMIBISRIZF
]

COMPANY PAN CARD NO: ABGFM9834R | COMPANY EMAIL: moderngrit@gmail.com

CCIMPANY ;:DSTAL ADURE
Sitargan
1

| COMPANY DISTRICT: UDAM SINGH
| NAGAR

Khasra Ma: 544, Village . Sisona, Tone)

COMPANY STATE: UTTARAKHAND

COMPANY by, copE: 262405

DRINKING oouas'tu’: USE:

NBC RESIDENTIAK hPPLICATION DETML
I

e “: ]
1 TOTAL
{ ' FRESH TREATED RESH
| TOTAL F REAT .
| TYPEOF TYPE OF luNIiT izg' TOTAL | WATER: WATER: FRESH TREATED W ATER :MTE:" :‘;;M WATER
] 3 :
UNITS ACCOMMODATION | POPULATION | bl EPOPULATION | PERMISSIBLE = PERMISSIBLE ?E““"D DEMAND REQUIREMENT o @ e tmoumeM
i 1 ! LPHD i
1 : LMt LimIT ) (LPHD) L(KLD) (KLD)
45 100 0 . 080 0.00 0.80
- e T L
N’BC NON RES!DENTIAL APPLlCATlDN DE'I'AIL i S i s B8t
’r. Al it 4 et b R A RN S SR R S R e s 1 Gt i ; 2 .%114«‘...,.».@ A M
] i PERMISSIBLE LIMIT | Lﬁs&: | EERMISSIBLE ‘:vi:ETATEn L?A:’;:FRES TOTAL TREATED | TOTAL Vinven
i ‘ i ER WATER AYAILADLE (MEAUIREMEy Y
: BUILDING TYPE | POPULATION | j ESPILI:)!:ESH WATER o ND TREATED WATER  DEMAND HEQUIREMENT Selai i EMENT '1
i | (LPHD) {LPHD) (LPHD) (KLD) Lot ! !
o e e m-m—m‘--é R B B i SRS S ! Fme - Genva
o . H i ] § 'l 2 i
Factories including canteen 7 i 30 15 o G 0.00 02 :
with bathroom |

© 2025, Design & Developed by
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Apply For Fresh
Application
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Apply For Renewal
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Evaluation Officer Raised
Query

® EACr

B® Passboak

= issue Reporting
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Charge .Revision Report
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D Utility

® Help

&y Log Qut

HMD:USAGE' L

SITING
OPERATION NTUM

NO. OF
EXSITIN
# ACTIVITY Qu ANTUC:A PROPOgEy PROPOSED
. Days in a Year . (m3?/DAY) (m? /YEAR) QUANTYY QUANTUM
i e - . L (m? /0Ay) (m3 IYEAR}
1 . | Total Water Requarement (A)
{1 Industrial Use | 300 14.00 4
5 ? i 2000 6000.00
. |
! Drinking And Domestic !
1 2
i Use t 300 0.58 174.00 043 129.00
| i
I 3 GreenBelt Development | 280 , 250 700.00 250 700.00
| 4 OtherUses olo 0.00 0.00 000 0.00
. i ]
| ! :
i Recharge/ Water ' i
| 5 | . 0.00 0.00
! Conservation i 0 200 R
7; s
4 ¥ 1
i TOTAL (USAGE) | | 1708 5074.00 2293 6829.00
| . | d s
i Water Avallablllty from other Sources other than Ground Water (B)
- 22 . '
j | SerEsae Lo " 000 0.00 0.00 0.00
| Avallabmt)' ! !
i ]
I M 5 G — o vicon 2
| » Water Supply From Other <5 0.00 0.00 0.00
Agencies ! |
. - PU—— e ‘l T s - ! a3
| Recycled Water ! !
| f 71 s 2130.00 L2901 | 873.00
{ 3 Generated / Used i = ° |
]
§ L O S - e ‘
TOTAL (AVAILABILITY) 1 710 . 2130.00 L 29 873.00
i i i
. S N T T R S 3
! Net Ground Water Requ:rement (C}
H
- L NN e e e s Bl
{ ! i
'; Ground Water Required !
i1 through Abstraction I 9.98 2944.00 20.02
i Structure i ! t
e i B S S N R
g TOTAL (GROUND WATER | ! g08 2944.00 20.02 5956.00
| REQUIREMENT) } ;
! _ 1 ;
t

TYPE OF STRUCTURE_
, z =y

i N T PR
— -t

© 2025, Design & Developed by

T ﬂ‘».«w,m...m&@i’am:s ..'.r'é&c( S B b et 'iw il

DEPTH [METER)

TOTAL

ANNUAL

QUANTUM QUANTUM
{m? /DAY) (™ IYEAR)
34.00 1020000
1.01 303.00
5.00 1400.00
0.00 0.00
0.00 0.00
40.01 11903.00
0.00 0.00 [
0.00 0.00
o ¥
10.01 300300 .
. G R
10.01 | 003,00

5856.00 I’so.bo gl Y

8900.00
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g 2 7 6 UEPPCB
e Rtgional Office

F
QL by Uttneakhand Pollution Control Bonsd

\::I Chamunda Complax, Rnmnaganr Road, Kashipur- 244713
'hone: 089478276509, 270510] Web 1 www,neppeb,uk,gov, fn.

URKPCR/ROK/Con.M.
720 o Date 3 | lfol? )

M/s Modern Stone €

stone Crusher P
Limited i
Khasra No332/342n2835m1  and
3:31 l,é? Lm,39mi, 40mt, Vill- Pacchwala,
Kashipur, Distt-U.S.Naguar

rivale

Consolu.iated Cousent to Operate and Authorization hercinafter referred to s the CCA
(COI‘ISOhd:\tl‘d Consent & authorization) (Fresh/Renewal/Reapplication/Expansion/) under
Scction-25 of the “Water (Prevention & Control of Pollution) Act, 1974 and under Scction-
21 of the “Air (Prevention & Control of Pollution) Act, 1981" and Authorization under “Rule-
6" of the “Hazardous and Other Waste (Management, Handling and Trans boundary
Movement) Rules, 2016" notified under “Environment (Protection) Act, 1986” as applicable
(to be referred hereinafter as Water Act, Air Act and HW Rules respectively).

Caf ID -8550 App No -1665142
CCA- Rencwal
Order No- o))

CCA is hereby granted to M/s Modern Stone Crusher Private Limited located Khasra No-
332/342128/35mi and 33/1,41m,39mi, 40mi, Vill- Pacchwala Kashipur, Distt-U.S.Nagar subject
to the provisions of the Water Act, Air Act and HW Act and the orders that may be made further
and subject to following terms and conditions :-

1. (i). This CCA is granted for a period up to 31,03.2026 and valid for manufacturing of following

products, Orange category with Capital Investment / Net Assets Values 01 to 05 crs, .

S. Last CCA or CTE Present CCA (Fresh/ Renewal/
No. Reapplication/ Expansion/Amcndment)
Product Quantity Product Quantity
(Per Month) (Per Month)
1 Stone Grits of Different | 6000Ton Stone Grits of Different | 6000Ton
Sizes and Sand Sizes and Sand

2. Specific Conditions under Water Act:
() The daily quantity of efflucnt discharge (KLD) :-

Last CCA Present CCA (Renewal)
Trade Effluent Nil Nil
Sewage 2.000 2.00

(ii) Trade Effluent Treatment and disposal — The application shall provide Settling Tank/Clarifier
For Settling of Solids in Wash Water and reuse this water for washing/scrubbing.

(iii) Sewage Treatment and Disposal: The applicant shall provide comprehensive Septic
Tank/soak pit as is required with reference to Indian Standard: 1S: 2470 (Part-1) 1985 as amended
from time to time.

3. Conditions under Air Act :-

(i)The applicant shall use following fuel and install a comprehensive control system consisting of
control equipment as is required with reference to generation of emissions and operate and maintain
the same continuously so as to achieve the level of pollutants to the following standards :

26



- 277

Stack flllaclacd Stack | Type of Fucl Fucl Emission [Emission
with heigh Quantity Control Lla ndards
t Equipment | not to
] o (Mt) exceed
S0KVA D.G.SET [5 HSD | - Acouslic As per
EP Act
2 - Acoustic
2 25KVA D.G.SET HSD as  Per
EP Act
I | Suspended Particulate matter (SPM) Not to exceed 600ug/M’

{n case of stoppage of functioning of air pollution control equipment, production has 1o be stopped
tmmediately and this Board has to be intimated by fax/phone/email with a report in this regard 1o
. be dispatched immediately.
(ii) Noise fmn‘l the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure
as 1s required for meeting the ambient noise standards for night and day time as prescribed for
tive areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Standards  for | Industrial Area Commercial Residential Area| Silence Zone
Night Time in Area
db(A) Leq Day | Night | Day | Night | Day | Night | Day | Night
time fime time time time time time time
75 70 65 55 55 45 50 40

Day time : from 6.00 a.m. to 10.00 p-m., Night time: from 10.00 p.m, to 6.00 a.m

4. Conditions under Hazardous Wastes Rules :-

(i) The Factory Manager of M/s Modern Stone Crusher Private Limited located Khasra No-
33/2/34/2/28/35mi and 33/1,41m,39mi, 40mi, Vill- Pacchwala Kashipur, Distt-U.S.Nagar is
hereby granted an authorization to operate a facility for collection and storage of Hazardous wastes.

(iii) The authorization is granted to operate a facility for generation, collection and storage of hazardous
wastes within factory premises for following category of wastes.

(iv) The authorization shall be in force for a period from up to 31.03.2026

(iv)The authorization is subject to the conditions stated below and the such conditions as may
be specified in the rules for the time being in force under Environment (Protection) Act, 1986.

S.No. Category Quantity of Waste for which Mode of Disposal
(Schedule-I & authorization is being issued (Send For)
Schedule-IT) (MTA)
1 I-5.1 0. 100MT Recycling

Terms and conditions of Authorization:

(i) The authorization shall comply with the provisions of the Environment (Protection) Act, 1986,
and the rules made there under.

(ii) The authorization and its renewal shall be produced for inspection at the request of an officer
authorized by the SPCB/PCC.

(i) The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
wastes without obtaining prior permission of the SPCB/PCC. .
(iv) Any unauthorized changes in personnel, equipment as working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorization.

(v) It is the duty of the authorized person to take prior permission of the SPCB/PCC to close down
the facility.

(vi) An atgplication for the renewal of an authorization shall be made as laid down under these rules.
(vii) Any other conditions for compliance as per the Guidelines issued by the MoEF or CPCB.

(viii) The authorization is valid for temporary storage of Hazardous Waste within premises only.

5. Consent is valid for stone crushing/Screening activity subjected to valid licence of State
Uttarakhand State Stone Crusher licence policy. In case of non valid licence CCA may be deemed to
be revoked itself.

6.Compulsory documents to be submitted by the Industry/Unit :

(i) Annual retum in Form-4 and Waste Disposal Manifest in Form-10 under HW Rules.

(ii) Environment Statement in Form-V of Environment (Protection) Rules, 1986.
27




278 —

iii) Quarterly ¢
g‘ Ul&il hu: lg “t:l:lllp'l‘hmcc report of the CCA, photograph of ETIVAPCS/Waste Storage Aren
s PRIy tor renewal of CCA 60 duys of expiry prior to expiry of this CCA. ‘

7. Competent i
| Authority reserves the right to change/modify/ndd any time any condition of this

CCA.

s'mu","f hus to ";0'“}’!.\' with the other general conditions us annexed herowith, Non complinnce of uny
provision of this CCA and provisions of the Water Act, Alr Act and IIW Rules will regults in legal

action under the aforesaid Acts and Rules,

s

‘ onal Officer (1/c)
Copy to: 1- Member Secretary, Uttnrakhand Pollution Control llggrﬂ/ for kind information

and compliance of the snme.
2- Guard File.

Reglonal Officer (1/c)

Specific Conditions:
1. The applicant shall provide ISI mark water meter to cach water supply.

,(67\\1’%

2. The applicant shall submit audited balance sheet of the unit at the end of cach financiul year. In
case of group balance sheet, CA Certificate followed by the Consolidated balance sheet to be

provided.

3. The applicant shall provide ports in the chimney/stack and facilities such as ladder, platform etc.
as per requirement for monitoring the air emissions and the same shall be open for inspection and
use at all times by the Board's staff. The chimney/stack attached to various sources of cmission
shall be designated by numbers such as S-1, §:2 cte. and these shall be puinted/ displayed to

fucilitate identification.

4. The industry shall ensure interlocking of air pollution control devices and production processes.

W
. B

comply with the standards as may be applicable.
The applicant shall devclop green belt in the premises.

a4

competent authority.

o

Unit shall ensure manifest system in Form-10 of HW Rules while disposing hazardous waste.
The Unit shall strictly follow Uttarakhand Stone Crusher, Screening Plant, Mobile Stone
Crusher, Mobile Screening Plant, Hot Mix Plant, Rendy Mix Plant Anughya Nitti, 2020

The industry shall take adequate measures to control of noise from its own source so as to

The industry shall ensure all safety measures and shall undertake periodical assessment by the

promulgated by the State Government and shall obtained necessary permission from the

competent authority with in stipulated time specified in Anugya Policy-2020,

10. Unit will comply with all conditions of CTE and state permission within three months and

Unit will submit progress report monthly basis to the Board.

11. The unit shall ensure proper installation and operation of pollution control measures as required
in under the Environment (Protection) Rules, 1986 so that ambient air quality not exceed

prescribed limit at any time.
12. The unit shall not operate during night hours as defined under Noise Rules-2000..

13,
Authority) within six month,
14,

report in every year.
15. The CCA is valid for domestic efMuent only; no other effluent shall be gencrated.

As per NGT Direction the units shall obtain NOC from CGWA (Central Ground Water

Unit shall submit compliance report along with current Balance Sheet & ambient air monitoring

16. IF any change in production capacity, process etc unit must be obtained fresh CTE/CCA as per

act.
17. Unit shall ensure to submit ambient Air quality report with in three month for Approved Lab.
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& liluil Shl}“\‘\‘li\l‘l,\‘ with hurliun/(I\tldclinuxl()r@V@mml by ton'ble Courts/Pribunal From d
time to time in reterence w Stone Crasher, ‘
Guneral Conditions:
1. “::\L:‘:‘l‘l:ll:_l;:“a:;NP:I'}:::‘*'i%::l"l!lc“smnplu of ﬂ‘(\'nll\’d. elfluent/emiss ione/hnzandous wastes/leach
ye ully from the laboratory tocognizoed by the NABL /Malilf, Test
veport shall be communientod to the ULPPCIE,

2. The upplicnnt shall howu\(cr. not Mllmul tho prior consent of the Bourd bring Into use
any new or .nllcrcd outlet {or the discharge of elfluent or gases emission or sewage waste
from the unit.

3. The applicant shall provide dischargo moasuroment equipment at final disposal point, .

4. The applicant shall strictly comply with conditions of this CCA and submit compliance |
report of stipulated conditions within 30 duys of receipt of this CCA. If, at any point of
time, it is found that the industry is not complying with stipulated conditions or any
further direction/instruction issued by the Board, legal action shall be initiated against
the applicant,

5. The applicant shall maintain good housckeeping. All valves/pipes/sewer/drains etc. must
be leak-proof.

6. The industry shall provide uninterrupted entry to the STP's/ETP’s inlet and outlet points,
Air Pollution Control cquipment and stack for smooth sampling/monitoring of efficiency
of pollution control measures.

7. Whenever due to any accident or other unforescen act or cvent, such emission occurs or
is apprehended to occur in excess of standards laid down, such information shall be

reported to the Board’s offices and all other concerncd offices. In case of failure of
pollution control equipment, the production process connected to it shall be stopped with

immediate effect.
8. The industry shall operate in a manner SO that all emissions be emitted through

designated chimney/stack only.
9. In case of any damage to the agriculture productivity, human habitation etc. by the
operation of industry, it shall be imperative to stop production in the industry with
immediate effect and such information shall be reported to Board’s offices. The industry
shall be liable to pay compensation also in such cases as decided by the Competent

Authority.
10. The Board reserves the right to revoke/add/modify any stipulated condition issued along

with CCA, as may be necessary.
11. The authorized agency shall ensure that data with regard to quantity and nature of

hazardous chemicals being used in the plant as well as air emission and waste generated
within premises is displayed on Display Board of size 6x4 feet out side the main factory
gate within premises.
12. It is duty of the authorized person to take prior permission of this Board to close and
cleanup the facility for treatment, storage and disposal of hazardous waste.
13. The applicant shall maintain record of hazardous waste in Form-3 and shall submit
annual return in Form-4 on or before the 30" day of June following to the financial year

to which that return relates.
14. In case of any accident, complete details in the light of Form-11 of the Hazardous Rules

shall be submitted to this Board at the carliest.
15. Before the hazardous waste is stored or dumped in the facility, applicant must conduct a
detailed physical and chemical analysis of hazardous waste sample and report to the

Board.
16. Dried hazardous sludge
HDEP pit constructed with R.C.

waste contained in it. . '
17. The storage area should be fenced properly and Sign/Notice Board indicating ‘Danger’

and ‘Hazardous’ shall be displayed at appropriate position both in Hindi and English.
18. In case of any transportation of hazardous waste, the details in Form-9 of the Hazardous

Rules shall be submitted to the Board. P
\
nal Officer (1/¢) \ 6 .\q 'H

2n

from the process in the plant shall be stored in double lined
C. or such material which does not react with the
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\3-+iT IF
QZI.\N ﬁ Welcome: Malkeet Singh Virk [MODERN STONE CZrasQWATE LIMITED) Session Out Time 55: 49 Last Login 114/10/2025 16:05:01 e

L)
P S— Server will be down between 5:10 PM to 5:15 PM, due to update on project.
_ The Issue Reporting Module is now live. All users are requested to report their issues exclusively through the Issue Reporting Modute.
® Account Settings 5 Please note that issues submitted via WhatsApp, email, or any other channels will not be entertained.

Thank you for your cooperation.
Kind Attention: Any document shared via mail will not be accepted for application processing. Kindly upload all the documents required or enquired by CGWA shall be uploaded ir

Apply For Fresh

Application B

Self Compliance
Application for Issue of NOC to Abstract Ground Water

Apply For Renewal

=] i i
B Application ‘ Government of India
' Ministry of Jal Shakti

Evaluation Officer

Raised Query 1 Department of Water Resources, River Development and Ganga Rejuvenation
| Central Ground Water Authority (CGWA)
& EAC > |
{  Application Number : IND/UK/2025/14307 Submission Date: 10/10/2025
B Passbook
1 APPLICATION BASIC DETALLS s amimicrmta as s nosam i
B Issue Reporting APPLICATION TYPE: Industry | APPLICATION SUB TYPE: Others Industry PROJECT TYPE: Stone crushing unit
Payment Details O —— | WHETHER GROUND WATER UTILIZATION FOR: DATE OF COMMENCEMENT:
MESR . FIERLTRNEE Existing Project 14/09/2017
Charge Revision - e e e ot
Request ] WHETHER NOC OBTAINED FOR EXISTING USAGE OF T — OLD NOC NO:
GW: Yes ; NOZ QHIANER ERING EXM/IND/UK/2025/832/N
[B Reports o P ; sk
NOC TYPE: Exemption (BhuNeer)
utili > i
® i CommercialUse: /
Drinking Domestic Use: / :
Hel > :
@ Help Dewatering: X ‘
¢ LogOut e e R o ‘ |
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é‘l - afq\q " PROJECT DETAILS:

BhuNeer APP .
} | PROJECT NAME: MODERN STONE CRUSHERS
£ PRIVATE LIMITED TTARAKHAND g
/ & Dashboard DISTRICT: UDAM SINGH NAGAR
ASS :
Rocount Shtings 1 | KAZif:S:T UNIT(BLOCK/TEHSIL): ADDRESS: Khasra No: 33/2, 34/2, 28, 35mi, Village
g .‘; (Status: Semi Critical) Pachhawala, Tehsil : Kashlpur PINCODE: 244713
i LATITUDE: 29.340000 LONGITUDE: 79.100000 Geology: ALLUVIUM (SOFT ROCK)
Apply For Fresh {
¢ |
Application ‘

WATER REQUIRED FOR GREEN BELT: Yes

GREEN BELT AREA(SQ METER):  4200.00 PROJECTS FALL WITH IN S00M IN THE

PERIPHERY OF WETLAND AREAS: No

|
Apply For Renewal ? COMPANY NAME: MODERN STONE

Self Compliance

8 Apelication ,: CRUSHERS PRIVATE LIMITED COMPANY PHONE NUMBER: 8936906000 COMPANY GST NO: 0SAAACQ387211Z4
Evaluation Officer COMPANY PAN CARD NO:  AAACQ3879) COMPANY EMAIL: COMPANY POSTAL ADDRESS: Khasra No:33/2,34/2,28,
Raised Query i . modernstonecrushers@gmail.com 35mi, Village : Pachhawala, Tehsil : Kashipur
o) EAC N COMPANY STATE: UTTARAKHAND COMPANY DISTRICT: UDAM SINGH NAGAR COMPANY PIN CODE: 244713
B Passbook
J DRINKING DOMESTIC USE-
= Issue Reporting {NBC RESIDENTIAL APPLICATION DETAIL S ————_
[ (T R TR R RS e
| FRESH TERAIEY FRESH  TREATED TOTAL FRESH 1 caTED  TOTAL WATER
(2} Pamec e { TYPE OF TYPEOF UNIT NO- yoTaL WATER: WATER: DEMAND DEMAND ATER it il gl
;« UNITS ACCOMMODATION POPULATION 3;” POPULATION PERMISSIBLE PERMISSIBLE |\ buny  (LPHD) :c:a:msuem suAILABLE | IKEDY
isi ‘: LIMIT
Charge Revision i LiMiT (KLD)
Request t : 15 [ (SN S et RS . .
l EWS 1BHK 4 1 4.00 100 45 100 0 0.40 0.
B Reports -- e e———
| F . y TAIL : e ——
| ;NBC NON RESIDENT!AL APPL!CA‘I:iON n TTBR— o ET——
@ Utiut}' > '; Bigugeannsi it e A VR o ;:ERMISSTBLE PERMISSIBLE TREATED TOTAL FHESH TOTAL TREATED TOTAL WATER
| LIMIT LIMIT FOR WATER WATER WATER REQUIREMENT
Hel 5 ! | BUILDING TYPE (POPULATION . o0 coESH WATER | DEMAND TREATED WATER | DEMAND REQUIREMENT A::;LABLE (KLD)
® Help | | ‘ A u.pnm | (LPHD) (WD) (KD} (KLo) _
Log Out i — e v ) S ! | - 000 o8
(0] g Factories including 6 30 | 30 15 o

canteen with bathroom |
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BhuNeer APP

Asy-iT stqg
[t TR ey e |

NO. OF - - :
| # ACTIVITY I EXSIT '
/& Dashboard OPERATIONAL QUANTUM QUAN“i'h:JGM o oo PROPOSED TOTAL ANNUAL
£ Days in a Year ts® FON QUANTUM QUANTUM
‘ i (m? /YEAR) (m? /DAY) (m IYEAR) ?::’D"';U“ QUANTUM
® Account Settings > /DAY) m? [YEAR)
Total Water Requirement (A)
1 I ;
— 0 .00 4200.00 2000 6000
Apply For Fresh _— 0 3400 ¥0200.00
25 ooy 2 Drinking And S50
Application Rsrvasiite b 058 174.00 wsh
) 0.00 058 17400
@ Self Compliance 5 GreenBelt
280 250
Development 700.00 10.00 2800.00 1250 3500.00
8 Apply For Renewal
Application 4 Other Uses 0
0.00 0.00 0.00 0.00 0.00 0.00
Evaluation Officer 5 Recharge/ Water "
Raised Query Conservation 0.00 0.00 0.00 0.00 0.00 0.00
© EAC TOTAL (USAGE) 17.08 5074.00 30.00 8800.00 4708 13874.00
B Passbook Water Availability from other Sources other than Ground Water (B)
| issue Reporting 1 Surface Water
Availability 0 0.00 0.00 0.00 0.00 0.00 0.00
Payment Details .
i Wat F
! 2 O:h:: Mt’::g’e:"“ ) 0.00 0.00 0.00 0.00 0.00 0.00
Charge Revision
Request {
[} 5 | Tomserne 300 709 2127.00 9.99 2997.00 1708 5124.00
{ Generated / Used
Reports i
B Repo |
" g TOTAL (AVAILABILITY) 7.09 2127.00 9.93 2997.00 17.08 5124.00
@ Utility ! _
® Help | Net Ground Water Requirement (C)
e 1
‘; Ground Water
& LogOut | . Required through - 9.99 2047.00 2001 580300 30.00 875000
! Abstraction
Structure
TOTAL (GROUND
i warsn‘ 9.99 2947.00 20.01 5803.00 30.00 8750.00
REQUIREMENT)
! 32



T P 9 B

C @ @ @

Account Settings

Apply For Fresh
Application

Self Compliance

Apply For Renewal
Application

Evaluation Officer
Raised Query

EAC

Passbook

Issue Reporting
Payment Details

Charge Revision
Request

Reports
Utility
Help

Log Out

it ehias. 2 et

S.No. TYPE OF STRUCTURE YEAR OF CONSTRUCTION
Borewell 2018
ATTACHMENTS -
NAME
MSME Certificate
Any other document

Consent to Establish/Operate from State Pollution Control Board or
letter from MoEF, or letter from State level Environmental Impact
Assessment Authority or any other letter from statutory agencies

indicating date of commencement of project.
Copy of Rain Water Harvesting Plan

Certificate/Affidavit of non/partial availability of water from local
government water supply agency in respect of all categories of

assessment units

PAYMENTS 3

DEPTH (METER)

Affidavit for No Water Supply

Payment Amount

33
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N S . 7.« Ap——E——
R Central Ground Water Board TUttarakn o Region
£419-A, Kanwall Road, Baluwala , Near Urja Bhawan, Dehradun = 248008, Uttarakhand Uﬁm :

INVOICE DATE : 10/1 0/2025 18:03:47

|

{

Receipt Details

(As per the MoJs guidelines dated 24.09.2020 vide SO No. 3289(E) and amendments dated 29.09.2023 vide SO No. 1509(E))
5

RECEIPT ID : 2c53ace0-d2a8-4d34-b5bc-9c95¢cc8fcad

Application Number : IND/UK/2025/14307
Project Name : MODERN STONE CRUSHERS PRIVATE LIMITED %
App Type Category : Industry W
Application Type : New W
PAN No. of Firm/Individual : AAACQ3879J 1
GSTIN No. of Firm/Individual : 05AAACQ3879J1Z4

10/10/2025 10,000.00
2 |Ground Water Abstraction / Restoration Charges 10/10/2025 3,979.@

Total Paid Amount: 13979.00

Shaktl, CSMRS Campus; Olof Palme Marg, ¥k
_ w Delhi-110016 S

S g S R ke

1 324 Fa '

e e e e o D
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